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Order Dated 16.03.2017

CP No.95/Ald/2017: M/s V.M. Resorts & Restaurnat Pvt. Litd.

Advocate Gunjan Goel alongwith C.S. Shiva Nigam appears for the
company petitioner they informed that notices to the respondent company
have been sent through speed post however, the proof of service is still
awaited. Therefore the petitioner is directed either to file affidavit of
proof of service by making verification from the website of the India Post
about delivery of the notices to the parties, or the petitioner is at also
liberty to issue a fresh notice to respondent.

The case is now fixed for appearance of parties and Hearing on 10"

H.P. CHATURVEDI, MEMBER (JUDICIAL)

April, 2017.




